
THE GA U HATI HIG HCOURT ATGUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.VII-69 l2o04t ?1 oa lA

From Smti Jayashree Bora,

loint Registrar (Vigrlance),
Gauhati High Court,
Guwahati.

To,

Smti. Rousan Ara Rahman,
District & Sessions Judgc,
Karimganj.

tr
Datcd Guwahati, thc f( Septem bcr, 2024

Sub:- Casual leave.

Your letter No. )KD l2o24l6ot6 Dtd.23.Og.2024

Madam,

With reference to the above, I am directcd to inform you that your praycr for
casual leave for 3 (three) days w.e.f. 03.10.2024 to 05.10.2024, arong with station
leave permission, from the evening of 01.10.2024 ti the evening of 05.10.2024 has
been granted rhe next senior most Judicral officcr available at the station would rcmain in-
charge of your Court and Officc rn your abscncc.

Yours farthfully,

(//-

lT. REGISTRA (vr ILANCE)

Ref:-

Memo No.HC.vtt-69t2OO4t g9 ol tA, dated / 2<_ o?_)4

;/ rn" project Manager, Gauhati Hrgh Court.

"lJT. REGISTRA (vr ILANCE)


